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relating to such III V· stments and collabora· 
tion and also SOLI ht to broadly indentify 
the possible fields of useful technological 
COllaboration between the two countries in 
future. A copy of the pres. note issued at 
the conclusions of these talks is laid on the 
Table of the House [Placed In Library. See 

No. LT-2'91/70] 

(c) It is considered that the investment 
climate in India is quite satisfllctory and 8 
number of facilities and incentives are 
available to foreign investors, within the 
broad framework of the Government', policy 
on foreign investment and collaboration. 
Such facilities include non-disclI"'1iDation 
against foreign capital once it is admitted 
into the count,y, freedom of r<mittance of 
profits and dividends. avoidance of doule 
tautk'n of income and various relief and 
exemptions to foreign compdnies and 
investors in the matter of taxation of 
dividends, ruyalty and know-now fees, 
income-tax exemption to technicians clc. 
With the constitution of the Foreign 
Investment Board and the publication of 
Government's guidelines, applications for 
foreign investment/collaboration are being 
disposed of much more speedily than in the 
past. 

Indo-U S. loll.boratlon for Starting 
Indo.1I Ie. 

3211. SHRI D. N. PATODIA : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT. INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a\ whether it is a fact Ihat a joint 
exercise will be launched both by India and 
U.S.A. to explore the possibilities of 
collaboration in India with a view to starting 
industries which will augment India's 
export, . 

(b) whether in doing the exercise, 
Government will enlist the cooperation of 
the industrialists of the country; and 

(e) if so. when the survey work in this 
regard will (ommence? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMP<\NY AFFAIRS (SHRI F. A. 
AHMED) : (a) to (c) When the Minister 
of Foreign Trade visited U. S. A. recently. 

ideas were exehan,ed with U. S. business 
~ a for establishlDent of joint veotur" 

especially In export orleated industries in 
India. Individual proposals as and when 
received, will be considered in the light of 
Government policy in force; 
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